
123 Written Answers DECEMBER 18, 1974 Written Answer*

Laboratories and the overall budget 
proposals will be put up to DGSIR and 
Governing Body of CSIR for consi­
deration.

Setting up of Industries in Assam

5017. SHRI BISHWANARAYAN 
SHASTRI: Will the Minis­

ter of INDUSTRY AND CIVIL SUP­
PLIES be pleased to state:

(a) the number of industries in­
volving an outlay of Rs. one croreor 
more set up in the last three years 
in Assam;

(b) the places where those units 
are located and the nature of the in­
dustries;

(c) whether Government are going 
to set up more units in this indus­
trially backward region to reduce the 
regional imbalance in growth; and

(d) if so, the broad outline of the 
;project?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI A. P. 
SHARMA): (a) to (d). Position
regarding number of industrial licen­

ces  issued during the last three years 
lor setting up industries in the State 

rof Assam and in its backward areas is 
as given below: —

Number of Industrial Licences Issued during
1971—74 CJan-OcO

1971 1972 T973 T974
Assam 5 ia 4 9

.Backward Areas
of Assam 4 6 3 3

Information regarding location of 
these units and nature of these indus­
tries is not readily available. Efforts 
will continue to be made by the Gov­
ernment of India to encourage indus­
tries having potentiality of growth in 

'the backward areas.
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Ciiant of Pension to Freedom Fighters

5019. SHRI MAHADEEPAK SINGH 
SHAKYA: Will the Minis­

ter of HOME AFFAIRS be pleased 
to state the number of cases of free­
dom fighters whose monthly income 
exceeds Rs. 500 and whom pensions 
have been sanctioned?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): The Freedom 
Fighters’ Pension Scheme provides for 
grant of pension only to those freedom 
fighters whose total annual income is 
below R3. 5000. Thirtytwo cases have* 
come to notice in which pensions 
appeared to have been obtained by 
misrepresentation of the' annual 
income of applicants from all sources. 
In all such cases, pensions have been 
suspended pending further inquiries.




